Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 24.07.2025 (THURSDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Central Board of Mr. R Vishnu
(Ins) No. 319/2025 Trustees rep by the
For Urgent listing Regional Provident
IA No. 965/2025 Fund Commissioner,
For Stay EPFO
IA No. 966/2025 Vs
For Condone Delay Sreenivasa Rao
IA No. 967/2025 Ravinuthala, RP of
To dispense with Bodhtree Consulting
IA No. 968/2025 Ltd & Anr.
2. | Comp App (AT) (CH) Poonam Enterprises Mr. Ravi Rajagopalan

(Ins) No. 333/2025
For Stay
IA No. 1008/2025

A Partnership Firm rep
by its Authorized
Signatory Sangeeta
Jagdish Vaswani

Vs

Ashish Vyas, RP, Maan
Sarovar Property
Development Pvt Ltd &
2 Ors

For Orders/Clarification

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

3.

Comp App (AT) (CH) No.
10/2024

For Exemption

IA No.163/2024

For Stay

IA No.162/2024

For Direction

IA No.695/2024

For Urgent Hearing

IA No.765/2024 &
896/2025

Contempt Case No.
4/2024

For Additional Docs

IA No. 894 & 897/2025

M Sai Sudhakar &

2 Ors

Vs

Mantrawadi
Nagachandrika & 9 Ors

Mr. Anshuman Sharma

Mr. Asad Hussain
R1- R5

Comp App (AT) (CH) No.
38/2025

For Stay

IA No. 510 & 815/2025
For Exemption

IA No. 511 & 813/2025

Ajay Balachandran & 4
Ors.

Vs

Chautakuri Sadhashiv
Rajender & 2 Ors

Mr. Hari GR
Mr. Pranava Charan

Mr. Dhanaram
Ramachandran R1 R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

5. | IA No. 635/2025 Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(For Intervention) Works Albyness
in Vs
Comp App (AT) (CH) Ashish Vyas, RP of
(Ins) No. 83/2025 Maan Sarovar
For Stay Properties Development
IA No. 240/2025 Pvt Ltd
WITH
6. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(Ins) No. 141/2025 Works Albyness
For Stay Vs
IA No. 382/2025 Aashish Vyas, RP of
Maan Sarovar
Properties Development
Pvt Ltd & 3 Ors
7. | 1A No. 830/2025 Dr. Sunny Davis Ayyala | Mr. L Venkateshwar Mr.Y Suryanarayana
(For Additional Docs) Vs Rao For Caveator
in Thrithva Healthcare Pvt Mr. Manoj Kumar
Comp App (AT) (CH) No. | Ltd & 8 Ors. Koyalkar, PCS- R2
52/2025
For Stay
IA No. 590/2025
For Exemption
IA No. 591/2025
For Additional Docs.
IA No. 592/2025
8. | IA No. 904/2025 Lokaa Developer Pvt Mr. Kushal Bansal Mr. Rajkumar

(To implead) &

IA No. 905/2025
(For Amendment)
in

Comp App (AT) (CH)
(Ins) No. 149/2025
For Exemption

IA No. 400/2025
For Stay

IA No. 757/2025

Ltd through its
Suspended Director
Santosh Sharma
Vs

V Rajalakshmi & 25
Ors

Jhabakh- R1

For Direction
(Requests for adjournments will not be entertained for the matters listed under this caption)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | TA (AT) No. 104/2021 Securities and Mr. Rahul Mr. PV Vinod R1
(Comp App (AT) (Ins) Exchange Board of Unnikrishnan Mr. Ramasubramaniam
No. 691/2020) India Raja R2
Vs
Kerala Housing Finance
Ltd & 11 Ors.
WITH
10. | TA (AT) No. 105/2021 Securities and Mr. Rahul Mr. PV Vinod R1
(Comp App (AT) (Ins) Exchange Board of Unnikrishnan Mr. Ramasubramaniam
No. 692/2020) India Raja R2
Vs
Kerala Housing Finance
Ltd. & 15 Ors
11. | Comp App (AT) (CH) S. Kiran Ms. K. Jayasudha Mr. Rakesh Mohan
(Ins) No. 119/2022 Vs Sharma, CS- R1
For Stay Dynamic Engineers Ms. Lakshmi Menon R2
IA No. 284 /2022 Ltd. & Anr.




12.

Comp App (AT) (CH)
(Ins) No. 129/2022
For Exemption

IA No. 307/2022
For Stay

IA No. 308/2022

Nandamuri
Meenalatha,

Erstwhile Director of
Vantage Spinners Pvt
Ltd

Vs

The Cotton Corporation
of India Ltd & Anr

Mr. Avinash Krishnan
Ravi

Mr. Anirudh Krishnan
R1

13.

Comp App (AT) (CH)
(Ins) No. 270/2022

Kunaparaju
Sudharshan Varma
Vs

Rangrao Baburao
Gaikwad & 3 Ors.

Mr. DVAS Ravi Prasad

Mr. Prakash Nath
Mishra, RP
Ms. CS Shikha Rai

14.

Comp App (AT) (CH)
(Ins) No. 387/2022
For Stay

IA No. 921/2022
To Vacate Stay

IA No. 671/2024

VVV Satyanarayana
Rao

Vs

India Infrastructure
Finance Company Ltd
& 2 Ors.

Mr. Yogesh Jagia

Mr. Amir Bavani - R1
Khaitan Legal
Associates-R2 & R3

15. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —
(Ins) No. 128/2023 Suspended Director of R1
For Stay Arrowline Organic Mr. Sathyanarayanan -
IA No. 435/2023 Products Pvt Ltd R2
Vs
SREI Equipment
Finance Limited & Anr.
WITH
16. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —

(Ins) No. 129/2023
For Stay
IA No. 436/2023

Suspended Director of
Arrowline Organic
Products Pvt Ltd

Vs

SREI Equipment
Finance Limited & Anr

R1
Mr. Sathyanarayanan -
R2

For Direction

S.No

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

17.

Restoration App No.
21/2025

in

Comp App (AT) (CH)
(Ins) No. 902068 /2025

Eveready Industries
India Ltd

Vs

Skyquad Electronics &
Appliances Pvt Ltd

Ms. Madhupreetha
Elango

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

18. | Comp App (AT) (CH) Regional Commissioner | Dr. S Vidya Mr. R Sivaraman- R1
(Ins) No. 10/2024 II, EPFO R3 R4
For Exemption Vs
IA No. 37/2024 Panyam Cements and
For Stay Mineral Industries Ltd.
IA No. 39/2024 & 3 Ors.
Leave to file
IA No. 40/2024

19. | Comp App (AT) (CH) No. | S Radhakrishnan & Dr. S.V Rama Krishna Mr. K Rajendran

89/2024
For Additional Docs
IA No. 1307/2024

Anr.

Vs

Hyderabad Pollution
Controls Ltd. & 12 Ors

R1-R4, R8-R10
Mr. Vinay Babu Gade,
PCS- R5




20.

Comp App (AT) (CH)
(Ins) No. 107/2024
To dispense with

IA No. 294/2024
For Stay

IA No. 295/2024

Stellence Pharmscience
Pvt. Ltd. Rep by
Ramachandran R

Vs

Religare Finvest Ltd.
Rep by its Directors &
Anr.

Mr. MVV Ramana

Mr. Sanjeev Singh R1
Mr. Shashank
Nagendran R2

21. | Comp App (AT) (CH) KAP India Projects and | Mr. Ricab Chand Mr. Rahul Balaji
(Ins) No. 331/2024 Constructions Pvt Ltd
Vs
Aishwarya Heights
Infra Pvt Ltd.
22. | Comp App (AT) (CH) Aravinda Rani Mr. Pawan Jhabakh Mr. Amir Bavani- R1
(Ins) No. 352/2024 Sannapureddy
For Exemption Suspended Director of
IA No. 964 /2024 Nandi Irrigation
Systems Limited
Vs
Rishab Triexim LLP &
Anr
23. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran Ms. S Umamaheswari

(Ins) No. 19/2025
For Stay

IA No. 85/2025
To dispense with
IA No. 86/2025

Bank Ltd

Vs

E Santhanalakshmi
Liquidator of Swastik
Spinners (India) Pvt Ltd
& Anr

Raghavan

R1
Mr. P Prashanth- R2

WITH
24. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran Ms. S Umamaheswari -
(Ins) No. 20/2025 Bank Ltd. Raghavan R1

For Stay

IA No. 92/2025
To dispense with
IA No. 94/2025

Vs

E Santhanalakshmi
Liquidator of Swastik
Spinners (India) Pvt Ltd
& Anr.

WITH
25. | Comp App (AT) (CH) Tamilnadu Mercantile Mr. Rajendran
(Ins) No. 21/2025 Bank Ltd. Raghavan
For Stay Vs
IA No. 96/2025 S Muthuraju
For Dispense with Erstwhile Liquidator of
IA No. 97/2025 Swastik Spinners
(India) Pvt Ltd.
WITH
26. | Comp App (AT) (CH) SV Ramasamy Mr. P Prashanth Mr. Rohan
(Ins) No. 430/2024 Guarantor of Swastik Mr. Gautam S. Raman | Rajasekaran- R1
For Stay Spinners (India) Pvt Ltd Ms. S Umamaheswari -
IA No. 1175/2024 Vs R3
To Adv. Hg. S Muthuraju Erstwhile
IA No. 58/2025 Liquidator of Swastik
Spinners (India) Pvt Ltd
& 2 Ors
27. | Comp App (AT) (CH) No. | Shyam Sunder Rathi & | Mr. Rohan Aloor Mr. L Venkateshwar
17/2025 Anr. Rao- R1-R5
For Additional Docs Vs
IA No. 227 /2025 Devi Kumari Rathi &
6 Ors.
28. | Comp App (AT) (CH) Balaji Loganathan Mr. J Vijay Mohan Mr. NP Vijayakumar R2

(Ins) No. 281/2025
For Stay

IA No. 787/2025
For Exemption

IA No. 788/2025

Former Managing
Director/Promoter of G
V Annai Hospital

Vs

The Karur Vysya Bank
Ltd & Anr

Gandhi




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
29. | TA (AT) No. 29/2021 Maharashtra Seamless | Mr. Ajay Bhargava
(Comp App (AT) (Ins) Ltd. Ms. Wamika Trehan
741/2020 Vs
For Stay S Hariprasad & 3 Ors
IA No. 1985/2020
For Exemption
IA No. 1986/2020
30. | TA (AT) No. 165/2021 N. Sekhar Reddy & Mr. R Ramesh Naik Mr. TK Bhaskar- R1 R6
(Comp App (AT) No. Anr.
48/2020) Vs
Telangana Family Club
& Resorts Pvt. Ltd. &
12 Ors
31. | TA (AT) No. 184/2021 Rakesh P Sheth Mr. Udian Sharma Mr. B Arvind Srevatsa
(Comp App (AT) (Ins) Vs
No. 210/2020 Indus Cityscapes and
For Stay Constructions Pvt. Ltd.
IA No. 550/2020)
32. | Comp App (AT) (CH) PM Johny Mr. Sriram Mr. Prasad
No. 7/2022 Vs Venkatavaradan Vijayakumar- R1, R3
For Exemption KJ Paul & 8 Ors Dr. KS Ravichandran R2
IA No. 53/2022 Mr. Mohan Pulickkal RS,
For Urgent Listing R9
IA No. 54 /2022
For Stay
IA No. 55/2022
33. | Comp App (AT) (CH) PM Johny Mr. Sriram Mr. Prasad Vijayakumar
No. 106/2022 Vs Venkatavaradan Dr. KS Ravichandran
KJ Paul & 3 Ors. R1-R3
34. | Comp App (AT) (CH) Able Automobiles Pvt Mr. Judy James Dr. KS Ravichandran R1
No. 60/2022 Ltd & 4 Ors
For Stay Vs
IA No. 683/2022 Rekha Singhal & 2 Ors
35. | Comp App (AT) (CH) G. Sreevidhya Mr. R Parthasarathy Mr. Udian Sharma
(Ins) No. 106/2022 Vs
Karismaa Foundations
Pvt. Ltd
36. | Comp. App (AT) (CH) IVRCL Ltd Rep by its Mr. K Ravindranath Mr. Antony R Julian
(Ins) No.178/2022 Liquidator, Sutanu
For Stay Sinha
IA No. 403/2022 Vs
Hindustan Copper Ltd.
37. | Comp App (AT) (CH) Chinna Rao & 3 Ors Mr. Keerthikiran

(Ins) No. 207/2022
For Stay
IA No. 454 /2022

Vs

S Hari Karthik
Liquidator of the
Jeypore Sugar
Company Ltd. & 6 Ors.

Murali




38.

Comp App (AT) (CH)
(Ins) No. 250/2022

Global Coal Ventures
Pvt Ltd

Vs

S. Rajendran RP &
Head - Monitoring
Committee in the
matter of Empee
Distilleries Ltd & Anr.

Mr. K Gaurav Kumar

Ms. M Savitha Devi R1
Mr. Avinash Krishnan
Ravi R2

39.

Comp App (AT) (CH)
(Ins) No. 375/2022

Nippon Life India AIF
Trustee Pvt. Ltd.

Mr. P Raj Kumar
Jhabakh

Ms. Amrita Jain

For Exemption Vs
IA No. 880/2022 Dhanalakshmi
Aswatha
40. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik

Southern Power
Distribution Company
of Telangana Ltd &

7 Ors

R3- R5

Mr. Y Suryanarayana R7

WITH
41. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- R5 R7
Southern Power Mr. Arun C Mohan R6
Distribution Company R8
of Telangana Ltd & 7
Ors
WITH
42. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana RS
Distribution Company
of Telangana Ltd &
7 Ors
43. | Comp App (AT) (CH) The Recovery Officer, Ms. R Meenakshi
(Ins) No. 226/2023 Employees Provident
Fund Organization
Vs
Sri Nagananthana
Mills Ltd & Anr.
44. | Comp App (AT) (CH) PRG Buildcon India Mr. CV Shailandhran Mr. Abhishek Jenasenan
(Ins) No. 433/2023 Pvt. Ltd. Mr. Jerin Asher Sojan
For Exemption Vs
IA No.1334 & Riddhima Estates Pvt.
1335/2023 Ltd
45. | Comp App (AT) (CH) Goda Ganesh, Mr. Sandeep Bajaj Mr. R Sugumaran- R1
(Ins) No. 453/2023 Suspended Director of Ms.
For Stay Barasat Krishnagar MS Mano Ranjani R2
IA No. 1413/2023 Expressways Ltd
For Exemption Vs
IA No. 1414/2023 State Bank of India &
Anr
46. | Comp App (AT) (CH) G Shankar Mr. BSV Prakash Mr. Vikram Wadehra

(Ins) No. 99/2025
For Stay

IA No. 272/2025
For Additional Docs
IA No. 273/2025

Personal Guarantor of
Peekay Mediequip Ltd
Vs

Piramal Capital &
Housing Finance Ltd

Kumar




02.00 PM

Note: After the matter listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
47. | Comp App (AT) (CH) Government of Kerala Mr. CE Unnikrishnan Mr. Siddhanth Makkar
(Ins) No. 183/2024 Rep by the Principal R1
For Stay Secretary, Industries Mr. ML Ganesh R2
IA No. 497/2024 (D) Dept. Ms. Puja Patwari R3
Vs
Anish Agarwal, RP & 2
Ors.
WITH
48. | TA (AT) No. 03/2024 Steel Authority of India | Mr. Anand Varma Mr. Shaunak Mitra R1
(Comp App (AT) (Ins) Ltd. Ms. Puja Patwari R2
No. 1342/2024 Vs
For Stay Anish Agarwal, RP of
IA No. 4853/2024 SAIL-SCL-Kerala Ltd.
For Exemption & 2 Ors.
IA No. 4854 &
4855/2024) WITH
49. | Comp App (AT) (CH) K Shaji & 23 Ors. Mr. Jinan KR Mr. Shaunak Mitra R1
(Ins) No. 245/2024 Vs Ms. Puja Patwari R3
Anish Agarwal, RP
SAIL-SCL Kerala Ltd.
(Corporate Debtor) & 2
Ors
WITH
50. | Comp App (AT) (CH) C Maheendranath Mr. Sharad Joseph Mr. Siddhanth Makkar
(Ins) No. 184 /2024 Suspended Managing Kodianthara R1
For Exemption Director, SAIL-SCL, Mr. ML Ganesh R2
IA No. 498 /2024 Kerala Ltd. Ms. Puja Patwari R3
For Stay Vs
IA No. 499/2024 Anish Agarwal, RP of
SAIL-SCL, Kerala Ltd.
& 2 Ors.
WITH
51. | Comp App (AT) (CH) SAIL-SCL Kerala Mr. EK Kumaresan Mr. ML Ganesh R1

(Ins) No. 190/2024
For Stay
IA No. 511/2024

Limited, rep by C
Maheendranath
Suspended Managing
Director

Vs

Canara Bank & Anr.




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

Al

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: venclatchennaiS@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: venclatchennaiS(@gmail.com

By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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